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Petition(s) for Special Leave to Appeal (Crl) No(s).9127/2013

(From the judgenent and order dat ed 08/ 10/ 2013 in

No. 30041/ 2013 of The H GH COURT OF PATNA)

ARNESH KUMAR Petitioner(s)
VERSUS

STATE OF Bl HAR & ANR. Respondent ( s)

(Wth appln(s) for stay of arrest)
Dat e: 16/04/2014 This Petition was called on for hearing today.
CORAM :

HON BLE MR, JUSTI CE CHANDRAMAULI KR. PRASAD
HON BLE MR JUSTI CE PI NAKI CHANDRA GHOSE

Braj K. Mshra, Adv.
Abhi shek Yadav, Adv.

For Petitioner(s) M. Rakesh Kumar, Adv.

M. Kaushal Yadav, Adv.
For Respondent (s) M. Rudreshwar Singh, Adv.
RR- 1 M. Sanmir Ai Khan, Adv.
RR- 2 Ms. Aparna Jha, Adv.

M.

M.

UPON hearing counsel the Court made the follow ng
ORDER

Heard | earned counsel for the parties.
Hear i ng concl uded.
Judgment reserved.

(S. K. Rakhej a) (I'ndu Satija)
Court Master Assi stant Regi strar

CRLM



